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CJUn.e Sectioa Ia A.LB. 

f am Kapur Smp.: 
1640. S~~ 8iDch 1 Shri N~ Reddy: 

Will the Minister of lDformatiOD 
and Broadcasting be pleased to state: 

(a) the details of persons working 
in the Chinese Section of the A.I.R.; 
and 

(b) whethe!r the Chinese pro-
gramme has recently been cut, and if 
so, why? 

The Minister of lDformation 
and BroadeastiDg (Shrimati Indlra 
GaDdhI): (a) Two Chinese nationals 
and one Chinese-knowing Indian. 

(b) The duration of the Chinese 
programme has been reduced from 
one and a half hours to one hour 
daily, with effect from 24-10-1964 and 
the programme pattern suitably modi-
fied. The reduction has been neces-
sitated by shortage of qualified staff. 

N.C.C. College for Lady Officers 

1641 f Shri A. V. Bagbavan: 
. 1. Shri Pottekkatt: 

Will the Minister of Deface be 
pleased to state: 

(a) whether it is proposed to start 
a N.C.C. College for Lady Ofticers at 
Gwalior; 

(b) the number of officers likely to 
be trained in the College and dura-
tion of the training; and 

(C) when the College will com-
mence working? 

The Deputy MiBister in the Minis-
try of DefeDCe (Dr. D. S. Raju): (a) 
Yes, Sir. 

(b) About 500 lady N.C.C. Officers 
are proposed to be trained in the fol-
lowing courses every year at the Col-
Ieee: 

I. 3 months' Courses: 

Pre-Commision Traiaing Couraes 
for Sernior Wing Lady Officer 

Cadets (ProfessorsjLecturers of 
Colleges). 

II. 2 months' Courses: 

Pre-CommissiOn Training Courses 
for Junior Wing Lady Officer 
Cadets (School teachers). 

III. 1 mont~ Courses: 
(a) Refresl<t!r Training Courses for 

lady officers employed on whole 
time basis. 

(b) Refresher Training Course" for 
Senior Wing Lady Oftieen. 

(c) Refresher Training Courses for 
Junior Wing lady officers. 

(d) Conversion Courses for Junior 
Wing lady officers volunteering 
for service in the Senior Wing 
On whole-time basis. 

(e) Conversion Courses for ex-
ACe teachers volunteering for 
service as Junior Wing lady 
officers. 

(c) In MarchjApril, 1965. 

Orertilde A1low_ for Employees 
of C.O.D. Delhi CutoDmellt 

16U. Shri P. C. Borowh: Will the 
Minister of Defence be pleased to 
state: 

(a) whether it is a fact that large 
arrears of overtime allowances pay-
able to non-industrial workers of the 
C.O.D. Delhi Cantonment have re-
mained unpaid for more than four 
years; 

(b) if so, to what extent, and under 
what circumstaoc:es; and 

ee) the stepS bein& taken to clear 
out these arrears? 

The Deputy Minister in the MiDis-
try ., Deleace (Dr. D. 8. JIaIa): (a) 
to (c). The claims of over-time al-
lowance of two hundred and eighty-
&ilht non-industrial employees of the 
C.O.D., Delhi Cantonment pertaining 




